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Losses in Posts and Telegraphs De-~
partment

+

*777 SHRI KANWAR LAL
GUPTA

SHRI SUKHDEO PRASAD
VERMA:

‘Will the Minister of COMMUNI-
CATIONS be pleased to state

(a) the amount of losses in the
Posts and Telegraphs Department in
the last 3 years,

(b) what are its main causes and
the steps taken by the Government
to remove the same,

{¢) whether Government have ap-
pomnted some Committee to rationa-
hise the rates of P&T Department and
Telephone Department, and Tele-
phone

(d) if so, the details thereof and

the steps taken by the Government
thereon?

THE MINISTER OF COMMUNICA-
TIONS (SHR] BRIJ LAL VERMA)
(a) and (b) In the last three years,
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the Posts und Telegraphs Depart-
ment had a deficit only during 1975-76,
The deficit was Rs 441 crores which
was mainly due to the payment of five
additional instalments of Dearness
Allowance during that year (amount-
ing to Rs 30 crores)

(c) No, Sir However, the rationa-
lisation of tariffs 15 continuously under
review of the P&T Department

(d) Does not arise
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SHRI DWARKADAS PATEL: May

I know from the hon. Minister whe-
ther it is a fact that after the tele-
phone connection is sanctioned by the
Department and the client has already
paid the demand-note-money, the con-
nections are not given for two to five
years? The Department gives con-
nections only after receiving some
gifts from the clients. Will the
Minister look into this meEtter and fix
the maximum time limit for giving
connections after the demand-note-
money is received by the Department?

SHRI BRIJLAL VERMA: What-
ever the pending telephone demands
of the nation be at present, will be
fulfilled within two years,
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SHRIMATI PARVATHI KRISH-
NAN: There have been a large num-~
ber of complaints from subscribers
throughout the country about wrong
metering of the STD calls which
are made, that the meter continues
even after the line has been dis-
connected. Therefore, I would like to
know what steps the Minister will
take to see that this defect is
removed.

Secondly, I would also like to know
what steps the Minister will take in
order to see that tapping of telephones:
is stopped. Pawicularly, I might say,.
my experience has been that tapping
has jncreased in recent months and if
has mlso become selective. Invariably
when the tapper goes for his or her
breakfast or lunch or dinner, I am
not able to either receive or make
telephone calls. So I would like to
know what measures the Minister is
taking to see that the freedom that
this Ministry claims to. have restored
in this country will also be restore®
to us who have telephones....

SHRI SAUGATA ROY: Particu--
larly to ladies,

SHRIMATI PARVATHI KRISH--
NAN: This young man should know
that he -hould be a bit more sophisti~
cated, a bit more cultured and a bit
more developed and not make
remarks like this.
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SHRI G NARSIMHA REDDY The
hon Miuster has said that he is
gomng to give telephone connections
to all the tribal villages where the
population 18 more than 2500 1 would
like to remind him that we do not
have any willage 1n the hilly areas,
which has got a population of more
than 2500 That means, he does not
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want to give connection to any tribal
village I would request him to bring
down this figure to 500 only, i1f he
wants to give connections to them 1
would like to know whether he would
give connections to the tribal v llages
where the population 1s 500 or less
If he wants to give connections only
to villages with a population of more
than 2500 no village would get the
connections

MR SPEAKER In his written
answer, the Minister has already said
that even for villages with 500 popu-
lation he would give the connections
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MR SPEAKER Question No 778

SHRI SAUGATA ROY Sir on a
point of order Ther¢ are two Starred
Questions 1in the name of Sh1 S S
Somam Is it permissible under the
rules?

MR SPEAKER You are right but
I cannot do anything now There
should not have been put in two
questions on the same day

MR SOMANI he has left and
has solved the problem

DR KARAN SINGH Sir if 1t
comes m fhe ballot there 15 no
objection

MR SPEAKER Not more than
one question, that 1s the rule
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Settlement of cliims of Indians eviel-
ed from Uganda
+

*780 SHRI TARUN GOGOI
SHRI VAYALAR RAVI

Will the Minister of EXTERNAL
AFFAIRS be pleased to state

(a) whether all the claims of
Indmns evicted from Uganda have
been settled

(b) 1if so, to what extent, and

(c) how far it has helped to im-
prove our relations with Uganda®

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI ATAL BIHARI
VAJPAYEE) (a) No Sir

(b) Government of India preferred
the claims only of Indian natiorals
with the Government of Uganda Out
of 1535 claims which had been iled
by High Commisslon of India Kam-
pala with the Government of Uganda
1038 claims were substantiated and
considered f6t compensation  The
Government of Uganda paid a sum
of Rs 1448872935 as compensation
covering 628 claams Some itrms
remamed to be resolved through nor-
mal diplomatic channels or establish-
ed procedures Full payments in case
of 468 claims have been disbursed
The other admitted claims are being
processed

(¢) This payment of compensation
by the Government of Uganda to
jndian nationals has resolved a
major problem 1in Indo-Ugundan
relations

SHRI TARUN GOGOlI Mav I
know from the hon Minister, what
were the rcasons for delay 1n full
payment of the claims and what steps
are bemng taken for the payment of
the amount to the persons concerned”

SHRI ATAL BIHARI VAJPAYEE
All the claims are to be proccssed
by the Ministry We have appointed
a special officer to expedite this pro-
cess I hope that the compensation





